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Village form number 7 (Rights record) 
The Maharashtra Land Revenue Record of Rights and Registers (Preparation and 

Maintenance) Rules, 1971, rule no. 3,5,6&7 
 
 

Village : Shirki (553840)    Tal Pen    District Raigad  
 
Survey No and subdivision :218        
 
Land Holding Type : Government     Local name of the farm 
 
Area and 
assessment 

Account No.      Land holders name Area Assessment Tenancy, part and 
other rights column 

 290  Government of Maharashtra      0.08.26 (699)  Name of tenant and 
part  
------------------- 
Other rights  
No pending mutation 
Last mutation no. 699 
date : 31/03/2022 

 Boundary and 
markers 
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Village form number 7 (Rights record) 
The Maharashtra Land Revenue Record of Rights and Registers (Preparation and 

Maintenance) Rules, 1971, rule no. 3,5,6&7 
 
 

Village : Shirki (553840)    Tal Pen    District Raigad  
 
Survey No and subdivision :219        
 
Land Holding Type : Government     Local name of the farm 
 
Area and 
assessment 

Account No.      Land holders name Area Assessment Tenancy, part and 
other rights column 

 290  Government of Maharashtra      0.05.33 (699)  Name of tenant and 
part  
------------------- 
Other rights  
No pending mutation 
Last mutation no. 699 
date : 31/03/2022 

 Boundary and 
markers 
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Village form number 7 (Rights record) 
The Maharashtra Land Revenue Record of Rights and Registers (Preparation and 

Maintenance) Rules, 1971, rule no. 3,5,6&7 
 
 

Village : Shirki (553840)    Tal Pen    District Raigad  
 
Survey No and subdivision :224        
 
Land Holding Type : Government     Local name of the farm 
 
Area and 
assessment 

Account No.      Land holders name Area Assessment Tenancy, part and 
other rights column 

 290  Government of Maharashtra      0.00.13 (699)  Name of tenant and 
part  
------------------- 
Other rights  
No pending mutation 
Last mutation no. 699 
date : 31/03/2022 

 Boundary and 
markers 
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Village form number 7 (Rights record) 
The Maharashtra Land Revenue Record of Rights and Registers (Preparation and 

Maintenance) Rules, 1971, rule no. 3,5,6&7 
 
 

Village : Shirki (553840)    Tal Pen    District Raigad  
 
Survey No and subdivision :225        
 
Land Holding Type : Government     Local name of the farm 
 
Area and 
assessment 

Account No.      Land holders name Area Assessment Tenancy, part and 
other rights column 

 290  Government of Maharashtra      0.04.55 (699)  Name of tenant and 
part  
------------------- 
Other rights  
No pending mutation 
Last mutation no. 699 
date : 31/03/2022 

 Boundary and 
markers 
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